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(b) the percentage of those liven 
admiuion or who will be able to aet 
admission: and 

(c) the number of new colleges to 
be opened In Delhi durine: the current 
academic year and the number of 
those to be opened by Government 
and private organisations separately? 

The MiDister of EIIucaU4m (Shri M. 
C. Charla): (a) and(b). Information is 
being collected and will be laid on the 
Table of the Babha in due course. 

(c) Five new colleges-three by the 
Delhi Administration and two by pri-
vate Trusts--have been opened to 9C-
commodate the unprecedented rush 
for admissions In the academic year 
1964-65. 

Nitro-Phosphate 

(Shri Morarka: 
1163. ~ Shri Ravindra Varma: 

l Shrimati Renuka Barkataki: 

Will the Minister of Petroleum and 
~cals be pleased to state: 

(a) the estimated quantity of nitr~ 
phosphate that will be producE'd in 
Trombay; and 

(b) the price at which it is expect-
ed to be sold? 

The MInIster of State In the MiDls-
try of Petroleum and Chem.lcaJa 
(Shri Alaresan): (a) 330,000 t01lDel, 
per annum. 

(b) The question of fixing the sel-
ling price of nitro-phosphate is under 
consideration. 

Foreign Missions 

1164. Sbrbaatl Benuk. Barkatakl: 
Will the Minister of Bome Affairs 
be pleased to state: 

(a) the total number of foreign 
missionaries who have been given 
permission to reside and work in 
India since 1947: 

(b) the total number of such mis-
tdonarles now working in India; and 
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(e) the number of loreirn mis-
sionaries working in the Hills of 
Ass.m, Nagaland and NEF A? 

The Minister of state In tlIe MQiill-
try of Home Malrs (Shri BaW): (a) 
and (b) .. The number of registered 
foreign missionaries in India all on 
15th August, 1947 and 1st Janulft'y, 
1964, was 2271 and 4320 respectively. 

(c) The number as on 1-1-1964 in 
Assam, Nagaland and NEFA was 226, 
1 and nil respectively. Information 
as to how many of them were in the 
Hills of Assam is not available. 

Memorandum of Arartala Bar 

1165. Shri Blren Dutts: Will the 
Minister of Bome Affairs be pleased 
to state: 

(a) whether he has received a 
memorandum from Agartala Bar sub-
mitted on the 20th July, 1964 regard-
ing difficulties of the litigant public; 
and 

(b) if so, the action taken thereon? 

The Minister of State in the Minis-
try 01 Home Affairs (Shrt Bathi): (a) 
No such memorandum appears to· 
have been received. 

(b) Does not arise. 

Ponce Patrolll In Delhi 

1166 J Shrl D. C. Sharma: 
'L Shri E. Madh1lS1ldan Rao: 

Will the Minister of Bome Aftain. 
be pleased to state: 

(a) whether Government have 
considered the desirability of provid-
ing more police patrols at night in 
New Delhi; and 

(b) if so.. the main features of the 
decision taken? 

The DePUty Mlnlater .... th" MIllIa-
try of Bome Affairs. (SIlrl L. N. 
Mlshra)' (a) end (b) .' Government 
have deci~ that pMrolling at night 
by POlice .should be intensified ~ 
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doIely supervised. The following 
steps are proposed: 

Ci) surprise patrollini in .ervlce 
lanes and servants' quarters; 

Cll) shortenjng of beat. in select 
areas; 

(ill) expanding patrolling by wire-
less vaIlS; 

(iv) providing spot lights in patrol-
ling vans; and 

Cv) providing powerful torch to 
each foot patrol constable. 

IJuIiaD Ecoaomicl Service 

1167. Sbri Bameshwar Tutla: Will 
1Ihe Minister of Home Aftaln be 
pleased to state: 

Ca) whether it is a fact that a 
Large number of posts in various 
grades of Indian Economic Service 
are lying unftlled; 

Cb) if so, the reason theretor; 

Cc) whether it is also a fact that 
the 8rcrvice has not come into full 
operation so far; and 

(d) it so, the reasons for such 
delay? 

1'be Deputy MiDister In the MIDI ... 
irJ 01 Home Affair. (Shrl L. N. 
lIishra): (a) and Cb). There are 59 
vacancies against the sanctioned 
8trength of 324 posts in the Indian 
Economic Service. These vacancies 
are due to the fact that the number 
of persons recommended by the Union 
Public Service Commission wOs leIS 
than the number of posts. Moreover 
37 vacancies have been reserved for 
those officers already holding the cn-
cadred POSts but who were not con.i· 
dered. fit for inclusion In the Service 
at the initial constitution by the Com-
mission. A.coording to Rule 7(3) 'It 
the Indian Economic Service Rule!!, 
1981, 8UCh person. have to be conti-
nued on their POSta as at 'Present and 
will have to be given opportunlt, of 
applying and getting selected if they 
are found. lUitable for ·fUture 
vacancies. 

(c) and Cd). The initial constitu-
tion of the Service is almost com-
plete. Steps are being taken to fill 
the vacant posts in various grades of 
the Service in consultation with the 
Union Public Service Commission. 
Preparatory work for Open market 
recruitment to Grade IV of the Ser-
vice is also in hand. 

on aacI Natural Gal COID1IlbIIioa 

1168. Shri I. B. S. Blst: Will the 
Minister of Petroleum and Chemicals 
be pleased to state: 

Ca) whether the Oil and Natural 
Gas Commission appointed some ap-
prentices tor the posts of shift 
mechanics and shift engineers; 

(b) if so, whether the terms oflered 
to them at the time of selection are 
not being given to them sfter the 
completion of apprenticeship period; 
and 

(C) if so, the reasons thereof? 

'!'he Minister of Petroleum aDd· 
Chemicals (Sbrl Humayan Kablr) : 
(a) Yes, Sir. 

Cb) No, Sir. 
(c) Does not arise. 
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RE: MOTIONS OF PRIVILEGE 

Mr. Speaker: In spite of the advice 
given to me, I must make it clear 
that I have receiVed two notices of 
privilege motions, one by Shl'i Bagri, 
and the other by Shri Hem Barua. 
As they concern me personally. I 
have thought It fit to put them before 
the House. Both lay that the wild 
allegations against the hon. Speaker 
01 the nouse made by a newspaper 
called Indian Times of September 20,. 
.are a calculated move to undermine. 

Au H-. Mem .... : We have not 
heard of that paper. 




